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Present : Horn'ble Mr.. Juétice S{N.Méllick, Vice-Chairman

Hon'ble Mr. B. P. Singh, Administrative Member

AMULYA DHAR
VS
. UNION OF INDIA & ORS
For .the petitioner : None

For the respondents : Mrs. Uma Sanyal, Counsel

ORDER

S.N.Mallick, V.C.;

None appears for the petitioner Qheh the matter is called
‘on for hearing. It appears from the reco;d that none has appeared
for the petitioﬁer since this writ petition was transferred from the
Hon'blg High Court although notice was duly sent to the petitionmer.
It is, therefore, clear that the petitioner is no loﬁger interested
in conducting this 'case; The appliéation is accordingly dismissed
for defaulﬁ of appearénceiof the petitioner or his counsel.

Mrs. Uma Sanyal{ 1d. counsel is present for the respondents..

~ -

MEMBER (A) ‘  VICE CHAIRMAN
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